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Approval to power and irrigation
projects of Madhya Pradesh

*389. SHRI AJIT P. K. JOGL :

SHRI CHHOTUBHALI
PATEL :

Will the PRIME MINISTER
be pleased to state :

(a) whether some proposals for
power and irrigation pro;ects in
Madhya Pradesh are awaiting the
approval of the Planning Com-
mission:

(b) if so, the number of such
projects sent by Madhya Pradesh
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Government to the Planning Com-
mission till the end of February,
1990:

(¢} the number of projects appro-
ved by the Planning Commission
for inclusion in the State’s Annual
Plan of 1990-91 and also in the
Eighth Five Year Plan; and

(d) the steps taken by Govern-
ment to give clearance to those
projects ?

THE MINISTER OF STATE
IN THE MINISTRY OF PLANN-
ING AND THE MINISTER OF
STATE IN THE MINISTRY OF
PROGRAMME IMPLEMENTA-
TION (SHRI BHAGEY GOBAR-
PDHAN) : (a) No power or
irrigation project proposed to be
executed in Madhya Pradesh
is pending with Planning Commis-
sion for investment clearance,

(b) to (d) Do not arise.
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Representations from Non-Techaical
Ground Duty IAF Officers

*39]. SHRT JAGADISH JANI :
Wil th: PRIME MINISTER be
pleased to state :

(2) whsther Governmint have
received representations from the
N71-Techrical Ground Daty Indian
Air Force Officers during the last ons
year regarding appraisal systems;

(b) if so, the dstails of major
issues involved level, of disposal of
the representations and the record
of resolving each of these appli-
cations to the satisfaction of affect-
ed officers;

(c) whether injustice revealed in
the post relevant period have besn
adequately compensated by ucing
discretion/moderation; and

(d) if so, the deta Is of each case
supporting this aspect ?

THE MINISTER OF STATE
INTHE MINISTRY OF DEFENCE
(DR, RAJA RAMANNA) :
(a) and (b) Five officers of the Non-
Technical Ground Duty Branches
of the Indlan Alr Force submitted
representations durlng the last one
year regarding their  Appraisal
Reports. The representations were
generallv about adverse remarks in
the Annual Confidential Reports
which the petitioning officers claimed
to be biased. These were disposed
of at thelevel of Directr Personnel
(Officers), Air Headquarters. In all
cases, the final dscision was duly
communicatsd to the officers. One
of the five, representing officers has
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submitted a fresh statutory com -
plain¢, which is under process.

(c) As no service wrong
injustice has been done to any of the
officers, their representations were
rejected.

(d) Does not arise.
National Transportation Safety Board

@%*392. SHRI SURESH KAL-
MADI : Will the PRIME MINIS-
TER be pleased to state :

(a) what are the reasons for
winding up of the Natsonal Trans-
portation Safety Board; and

(b) the authority which would
look after the work that was bsing
done by this Board ?

THE PRIME MINISTER (SHRI
VISHWANATHPRATAPSINGH):
(a) The National Transportation
Safety Board was wound up as it
was felt that it would be more
appropriate if the sectoral safety
organisations are adsquately streng-
thened to achieve the object ves
instead of having a separate orga-,
nisation for the same purpose.

(b) The existing safety organisa-
tons in the ftransport  sector
Ministries will look after the work
that was being done by NTSB.

Indigenously developed Radio-
'therapy eguipment at PGIMER
Chandigarh
*393. SHRI SURESH PACHOURI :
SHRI MURLIDHAR CHA-

NDRAKANT BHAN-
DARE :

Will the PRIME MINISTER be
pleased to state ;

(a) whether a  sophisticated
radio-therapy equipment for treat-

@Previously Starrzd Question 312
tran(‘)sferred from the 23rd May,
1990.



